Y
CETTR.L .ALIINIS SRDIVE PRI BU e sall OB ;D,
CLZCULIZ 2.5:.CH
PUCTS,

O... 200/90(L)

Shri S.N.Srivastavz oesr :licent,
VI rBus

Unio= of India & thers

Hon. Mr, Justice K. ¥Nath, V.C,
Hon, Mr. K. OLayyz, ocm. Hen':er,

(Ho=, iir. Justice XK. Yath)

This a2, lication u~’or suc:ir, 15 of tho
Hiministrative Tridu-als ot, 1985 is Sor & “iraction
to the respo=ients to romote the =_olicart from the
poct of Bridge I-socctor Grie TII i~ tho o2y scale Of
fs 1400-2300 (RB D to5 the -ost of Bri“ce I~ssector
Groe IT in the zay senle of % 1600--2660 (RPS) with
eff:ct from 23,2,89, the nte from vwhich his junior
Shri Jaleludli= was promotad Dy the dmpagne” orler
annexare -1 Jeted 23,2,.89 commuzicote T Ly orler daged

28.2,89,

2, 4“'«‘1110::9 other thiwgs, the etitiorer has said that
LN

he m~dc a rejrese:ntatio- Catol 74082 (Hr=~ocxire -3) to

the Chiof BEnginesr Brilges ~nv) ‘-te” 663,89 (.

nexXure =4)
to thoe Gereral Hannger.

-

B_éar:;“. -2ted 11.1.90 (A= xure -5) agei: £5 thoe Chicf

angincer at ho has not receivel any oriers onlthesc
rezoresetations, The mai- gricvapce is thet, although

there is nothing 2 werse i the porvice recorl. of the



&
®

Jetitioner, he has ot leen promoted egpit. romotion
of threec . rgorns junior to him i-clufing Shri Jalzluddin.
It is statcl that the criterion of oromotiosn is not

selection hut seniority/suitelility.

3. We o not think it nccessery to go i any
further into the matter, Ve thdnk that thoe ittcr:igﬁaf
justice would be served if th: res_ o-lcnt Ko, 2, General
Marager, Worthern Railway, Baroda Housg, :tﬁJelhi is
required to consiler and 2ispased of the etitioner's

represcentation,

4, This petition is ZJisposced of with thoe Jdirection

to the General Manager fRes>ontent To, 2) to dispose

>f the represertations of the petitioner contained

in Annexures 3,4 ant 5 withi- a2 ariod of three months
from the date of receipt of copy =f this juigment if
alrea’y ot Jone. The office will scn” a copy of the
julgment alongwith & copy of aper book td the respoadents

Ho. 2. )
8

Alm, Moember, Vice Chairman.
o ?-’q' \a
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